
PBAutUNA '1'9, 1908 (S~~.4) 

THB.MINISTER. OF STATE IN THE 
t4IMlS~R.Y Of COMMUNIC-ATIE>NS 
(SHRI saNTOSH MOHAN DeV): {") 
No. Sir. The increase in demand is nor
mal. 

(b) The capacity of Naolloi Excba· 
01_ is proposed to be incroued dutlng 
1988-89. 

Naj ..... rb Exchange Is already tinked 
with Karol Baah Exchange with effect 
from 16.1 ;1987. 

(c) No, Sir. 

(d) tn view of (c) above docs not 
arlae. 

(&IUshj 

DII,o'" or rural electrification 

project. 

7034. SHRI BRAJA MOHAN 
MOHANTY : 

SHRf MOOL CHAND 
DAGA: 

Sl-1RI RAM SWAROOP 
RAM: 

Will tbe Minister of ENERGY be 
pleased to atate : 

<a> Ute number of proposals (or rural 
electrification pending clearance- as on 31 st 
January, 1987. State.wise and Union 
Territory-wise; 

(b) whether back ward States and 
areas have any preferential consideration 
for clearaago of the projects or rural elc
ctrificatioa. 

(c) State-wise and Union Territory 
wile filum of vill.,OS electrified tin 31st 
Jlnuary, 1987 IDd the Dumber of villages 
which remain to be electriflod; and 

(d) whether any ateps bave been taken 
to expedite 1M disposal of rural 6Icft'jfic~· 
tion project' 1 ' 

THBMINISTER OF STATE IN THE 
DEPAR.TMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHl'AOl): (ll) A total 
of 873 Rural ElectrificatioD Projects for 
financial "assistance WeN tJoddiaa ohtaraace 
with Rural Electrification Corporation 
(REC) as on 31.1.1987, the State-wise 
details of which arc &i vcn in tho Stue
ment-I. The REC doe. Dot extena in any 
financial assistance to tho Union rerrilO. 
rie •• 

(b) The R EC considers the schemes 
OD tbe basis of priority indicated by tbe 
State Electricity Boards (SEBs). How
ever tREe, as a general poHcy. has .d .. 
vised tbe SEBs to accord priority, inter 
alia. to tbe backward areas in tbe formu· 
lalion of tbe schemes. 

(c) The total Dumber or villages. 
villaat'i eJectrified as on J.1.1.1981 and tbo 
villages remaining '0 be e'ectrified in each 
State and Union Territory is given in 
Sratemc.rnt·II below. 

(d) The REC has been advising its 
field offices to ex:tend necessary assistance 
to the Electricity Boards in speedier ror.. ' 
mulatioD of schemes and prompt disposal 
of pending projects mutually arreed for 
sanction in the Annual ",7orks Programme 
meetings. 

Statemeat-I 

RE projects pending in tbe Rural Elec. 
trification Corporation as On 31st 

January, 1987. 

S. No. 

1. A ndhra Pradesh 

2. A·aam 

3. Bihar 

4. Gujarat 

5. HarraDa 

No. of Scheftles 
pending 

89 

1) 

J3 

44 

23 

2 
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1 2 3 4 

14. Nqalaad 960 813 147 

IS. Oria .. 46992 25,437 21,S55 

16. Punjab 12,188 12,126( +) 

11. Rajasthan 33,305 21.551 11,754 

18. S.lddm 405(£) 245 160 

19. Tamil Nadu 15,735 15,731 4 

20. Tripura 4,727 2,101 2,626 

21. Uttar Pradesh 1,12,561 69,929 42,632 

22. Welt Benpl 38,074 21,020 17,054 

--------------------
Total (States) 5,71,441 4.00.168 ).71,211 

-------------------
1. A " N Islands 390 293 97 

2. Arunacbal Pradcsh 2.973 930 2,043 

3. Cbaodisarb 26 26 

4. D&.N Havcli 12 67(-) 

s. Delbi 243 243 

6. Goa. Daman &. Diu .. 09 381 28 

7. Lakshadweep 10 10 

I. Mizoram 229 196 33 

9. Pond;cberry 333 333 

----------------------
Total (U.TI.) 4,685 2,479 2,201 -_ .......... ____ .._...._ ...... ___ ---...-__ ._.--..-,_--

Total (AU.India) 5,76,126 4.02,647(@) 1,73,412 

"'-.. ..._._ 

(.) -5 Viti.,. are loina under SubmeraCDce In Daman Ganaa Project. 

(@) -Exc~usivc of 62 uniohabited villages iD Punjab and S viUaacs in D&N 
Haven which are IOina to be submeracd in Daman Oaoaa Projcct. 

(£) -The revenue block has been reckoned a8 the smallest administrative unit by 
tbe conSUl autbority • 

. (1') -AI pet Mini,try or Ptoaramale IDlplemontatioo Monitoring Report. , 
(+) -62 viII .... have been declared uninhabited. 
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